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are 263 loco sheds in India of which 
42 are in the Northern and 46 in the 
North Eastern zones.

(b) and (c). The Northern and 
North Eastern zones were not 
formed in 1950-51 and 1951-52. The 
information in respect of railways 
now located in these zones for
1950-51 and 1951-52 is being obtained 
and will be placed on the Table of the 
House when received.

Shri Ganpati Bam :. May I know 
whether the total number and the per
centage of fitters and technicians em
ployed increased during the period 
1947 to 1952?

Shri L. B. Shai^ : I shall require 
notice.

Shri Ganpati Bam: May I know what 
are the terms of wages and service of 
fitters and technicians—^whether they 
are d&ily, weekly or monthly, and at 
what rate according to the class ol 
work?

Shri L. B. Shastri: Naturally. I shall 
require notice for that.

Shri H. N. Mukerjee: Would the
Railway Minister please state if there 
is any idea of removing the Kanchra- 
para Loco Shed to ansrwhere in the 
North-Eastern Zone?

Shri L. B. Shastri: I shall r^uire
notice. .

New Railway L ine in Vindhya 
Pradesh

M271. Shri K. C. Sodhia: Will the
Minister of Bailways be pleased to 
state:

fa) whether Government propose to 
take any steps regarding construction 
of any new railway line in Vindhya 
Pradesh; and

(b) if so the proposals before them?
The Minister of Bailways and Trans

port (Shri L. B. Slwstri): (a) and <b). 
The following proposals for construc
tion of new railway lines in Vindhya 
Pradesh are under consideration:

(i) Sumerpur to Katni via Harpal- 
pur and Chhatarpur.

(ii) Gariiwah Road to Manikpur via 
SingrauH.

(iii) Umaria Branch.
None of the above has,_ however, so 

far been approved for construction.
' Shri i^amnandan Sabaya: Will the 
Government be pleased to state il 
they are considering proposals to res
tore the railway lines which were aban
doned during the war?

BIr. Speaker: Order, order.
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Shri B. S. Muithy: May I know
whether there is any policy with regard 
to laying out new lines and, if so, what 
is the policy?

Mr.'Speaker: It is too wide a ques
tion. It cannot be answered in a short 
manner.

A gricultural Labourers

•1272. Shri Baghavalah: Will the
Minister of Food and Agricnltnre be
□leased to state the total number of 
agricultural labourers unemployed 
during the years 1948 to 1952?

The Deputy Minister of Commerce 
and Industry (Shri Karmaricar): No
data on unemplojrment of agricultural 
workers is available. I should like to 
add, however, that data on unemploy
ment of men agricultural workers have 
been collected during the intensive 
family survey in the third stage of 
the Agricultural Labour Enquiry. 
These are being tabulated, and on the 
completion of the tabulation it will 
be possible to have an .idea of the 
unemployment of men workers in the 
sample agricultural workers’ families 
governed by the intensive family 
survey.

Shri Baghavaiah: May I know whe
ther the percentage of unemployment 
among the agricultural workers has 
been increasing or decreasing in the 
last ten years?

Shri Karmarkar: As I said, we have 
no data om unemployment among 
agricultural workers.

Shri B. S. Murthy: Will the Govern
ment be pleased to institute a census 
of the unemployed agricultural labour?

Shri Karmarkar: We will take that 
suggestion, Sir. ,



1289 Oral Answers 27 JUNE 1952 Oral Answers 1290

Shrlmati Renu Chakrayartty: In the
survey which the hon. Minister has just 
mentioned, may I know whether any 
actual fifoires have been taken about 
womeiT agricultural labour and the 
disparity in their wages compared with 
men agricultural labour?

Shri Karmarkar: As I said, the 
sample survey is only for men. It is 
a difficult operation. I am quite sure 
in course of time we shall have a full 
survey.

Vanaspati Factories in the South
*1273. Shri Vishwanatha Reddy: Will 

the Minister of Food and Agricaltiire
be pleased to state:

(a) whether almost all the Vanas
pati factories that were newly estab
lished since 1946 in the South were 
closed down even before production 
was started and if so, why;

(b) the amount of public money 
locked up in these factories; and

(c) whether Government are investi
gating the possibility of giving a fillip 
to this industry and if so. in what 
way?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
No. Out of the 12 factories permitted 
to be established in the South since 
1946, 7 have gone into production. 
The erection of the remaining 5 fac
tories has not yet been completed.

(b) Does not arise.
(c) No.
Shri Viswanatha Reddy: The hon.

Minister stated that out of the twelve 
factories established, seven factories 
have gone into production. Ma.v I 
know whether all these seven factories 
are in full production, that is, to their 
full capacity?

Shri Karmarkar: I think they ai5e 
in fairly good production. I could not 
say whether they are in full produc
tion.
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Dr. P. S. Deshmnkh: May I know if 
it is the policy of the Government to 
give fresh licences for the establish
ment of these factories?

Shri Karmarkar. No. At the moment 
we consider that the capacity for 
production is sufficient in the country.

127 PSD.

Sbri Viswanatiia Reddy: May I
know whether hydrogenated oils will 
be allowed for export instead of raw 
groundnut oil, w i^  a view to give a 
fillip to this industry?

Shri Karmarkar: I think it is allowed 
for export •

Bhan Saheh Patil: May I know
whether this vanaspati ghee is injuri
ous to national health?

Mr. Speaker: I think that is far 
away from the present question!

wfhflR TO 9 m u iiq :

w f t s r  anft ^  3FT ^ ^

^  : fiTiTT f  f%

3P>fl at ^  $rtir^?r ^  ^  
t ^  t I anft ^

5TRR ^

^  \

Shri Dabhi: Is it a fact that just as 
vanaspati is adulterated with ghee, 
some inferior stuff is adulterated with 
imnaspati by the vanaspati manufac
turers with the help of expert 
scientists?

Shri Karmarkar: Anything might be 
adulterated with anything else.

Mr. Speaker: We will go to the next 
question. ,

Cess on Sugar Industry
•1274. Shri B. N. Roy: Will the 

Minister of Food and ACTicnltoî  be 
pleased to state:

(a) the amount which the Govern
ment of India got as Central Duty from 
sugar industry (Statewise) in 1949-50,
1950-51 and 1951-52;

(b) the amount granted for the 
development of that industry in those 
years; and

(c) whether there is any develop
ment scheme for that industry this 
year?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a) A
statement showing the excise duty that 
the Government of India collected 
from the Sugar industry (Statewise) in
1949-50, 1950-51 and 1951-52 is laid on 
the Table of the House. [See Appen
dix VI annexure No. 36].




